61 TEM NO. 25 & 42 COURT NO. 14 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to Appeal (Gvil)
No(s). 32540/ 2010

(From the judgenent and order dated 09/09/2010 in WP No.
54530/ 2008 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

U. P. AVAS EVAM VI KAS PARI SHAD & ANR Petitioner(s)
VERSUS
HARI PRAKASH AGARWAL & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T. and prayer for
interimrelief and office report ))

WTH SLP(C) NO 32612 of 2010
(Wth appl n(s) for exenption fromfiling OT. and prayer for
interimrelief and office report)

WTH SLP(C) NO 34176 of 2010

(Wth appln(s) for exenption fromfiling OT. and exenption
fromfiling c/c of the inpugned judgnent and with prayer for
interimrelief and office report)

Date: 03/12/2010 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE DR. JUSTI CE MUKUNDAKAM SHARMA
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s) M. Vishwajit Singh, Adv.
Ms. Veera Kaul Singh, Adv.
M . Si ddharth Sengar, Adv.
M. Abhi ndra Maheshwari, Adv.
M

. Pankaj Si ngh, Adv.
For Respondent (s)
-2-
UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue notice on the Special Leave Petitions.

Qperati on of t he i mpugned  j udgnent and order shal |
remai ned stayed until further orders.

( KUSUM SYAL) (RENU DI WAN)
SR P.A COURT MASTER



